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THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-

RIA): (a) No, Sir.

(b) Does not arise.

(c) The Government would alwavs
like to help the local farmers. The
present imporis had to be allowed in
view of the shortaze of cotton. The
moment such sho .tage is over. to that
extent. imports from outside will not
be allowed.

Export of cotton garments (o US.A
ang USSR.

914. SHRI D. D. DESAIL: W:ll the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION Y
pleased to state:

(a) whether several deals for ex-
port of cotton garments to U.S.A. und
U.S.S.R. have been made recently;

7
(b) it so, the main features thete-

of;

(c) whether West European Gov-
ernments are putting quota restric-
tions in the import of Indian garments
to their conuntries; and

(d) if so, the steps Government
are taking to end these quota restric-
tions?
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THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MCHAN LIIA.
RIA): (a) and (b). Contracts for ex-
port of garments are concluded by the
trade with overseag importers, Tt is
understood that the trade has conclud-
ed several contracts for export of gar-
ments to USA and USSR during
recent months. The features of the
deals vary from case to case.

(c) EEC, Sweden and Narway
have imposed quota restrictions on
import of certain varieties of garments
from India.

td) With Norway. India has con-
cluded an agreement envisagit.g quota
restriction on India's export 2f shirts
and blouses. In the case of Sweden
and EE.C., certain restrictions have
been imposed unilaterally without our
consent. Government have been mak-
ing efforts to end these restrictions and
the discussions are in progress.

Airport at Ahmedabad

915. SHRI D. D. DESAI: Will the
Minister of TOURISM AND CIVIL.
AVIATION te pleased to state:

(a) whether Ahmedabad is to have
an internationa] airport;

(b) if sn, the main featurzs there.
of; and

(c) whether this would be so con-
structed as to accommodate wide-
bodied aircraft?
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, THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURSHOT-
TAM KAUSHIK): (a) No, Sir.

(b) and (c). Do not arise.
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Ban on export of vegetables and
meat to Gulf Countries

917. SHRI RAMANAND TIWARY:
Will the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whztler Government have been
urged to ban the export of vegetables,
meat and other products to Gulf
Countries; ~nd

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO.
OPERATIDN (SHRI MOHAN DHA-
RIAY: (a) and (b). The export policy
of esseniial commodities and articles
of mass consumption including vege-
tables and reat is regulated with a
view to ensure that the domestic sup-
ply and prices ¢f these items are not
adversely affected.





